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27-07-2017 — CP(IB) No. 350/KB/2017 — RSD Naturals Resources Pvt. Ltd. Vs. Divyagjyoti
Sponge Iron Pvt. Ltd.

ORDER

The Ld. Lawyer on behalf of the Operational Creditor is present.

The Ld. Lawyer on behalf of the Corporate Debtor is also present. They are yet to file
the Vokalatnama.

The Corporate Debtoris given one day's time to substantiate their contentions of non-
receipt of the goods.

Fixing tomorrow, i.e. on 28-07-2017.

MANORAMA KUMARI
MEMBER(J)



